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doors and sit inside. I entirely endorse what
my friend, the Minister, has said. I think this is
the right policy to follow that all languages
are available and all languages should be
available. But, let us not become prisoners of
the past in one sense that even if people talk
of the moon, we shall talk in a language
which does not spell that out. Let us try to
build the language, languages cannot be built
overnight. People take centuries and centuries
particularly to make a language modern and
particularly to make a method of com-
munication of the modem urges of the
humanity. I, therefore, feel and appeal, if I
may, with your permission, Sir,—and I do so,
if you kindly give me some credit for being in
that age group, which is slightly senior to
others— I urge this debate must end on one
note. And that note is we are Indians first, we
are Indians last. All languages are ours and all
shall prosper.

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): The matter ends here. We adjourn
for lunch till 2.30 p.m.

The House then adjourned for
lunch at thirty-three minutes past
one of the clock.

The House reassembled after lunch at
thirty-three minutes past two of the clock,
The Vice-Chairman (Mist Saroj Khaparde)
in the Chair.

The payment of gratuity (Amendment)
Bill, 1993.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Honourable Members before
we take up Speciai Mentions, first we will
take up the legislative businesg. ~ Shri P. A.
Sangma.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA): Madam  Vice-Chairperson,I
move;

"That the following amendments
made by the Lok Sabha in the Pay-
ment of Gratunty (Amendment) Bill,
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1994, be taken into consideration,
namely:—

Enacting Formula
1. Page 1, line 1—

for 'Forty-fourth' substitute "Forty-
fifth'

Clause-1

2. Page, 1, line 4.-
for '199'3" substitute '1994'

The question was put and the motion was
adopted.

SHRI P. A. SANGMA; I move:

"That the amendments made by the Lok
Sabha in the Bill be agreed to*

The question was put and the motion was
adopted.

Formation of Committee for Centenary
Celebration of Acharya Vinoba Bhave

SPECIAL MENTIONS
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